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Title: Discussion on the Supplementary Demands for grants Nos. 4,5,7,10,16,20,35,60, 74,80, 87, 92 and 100 in respect of the
Budget (General) for 2008-2009).
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI PAWAN KUMAR BANSAL): Sir, I beg to move for a discussion on the Supplementary Demands for Grants for the
year 2008-09 today. ...(Interruptions)

This is the second batch of the Supplementary Demands for Grants for 2008-09 which includes 13 Grants which is primarily
intended to provide resources required for the fiscal stimulus package announced recently. The authorization is being sought for
the gross additional expenditure of Rs.55,604.83 crore of which the cash outgo is Rs.42,480.10 crore and the technical
supplementaries with an expenditure being matched by savings or enhanced receipts/recoveries are Rs.13,124.69 crore. The
token provision for enabling re-appropriation of savings involving items of new services and new instruments of services is Rs. 4
lakh only. I do not like to take the time of the House.

MR. SPEAKER: You need not. You can reply later.
SHRI PAWAN KUMAR BANSAL: I would request for a discussion on this.
MR. SPEAKER: Mation moved:

"That the respective supplementary sums not exceeding the amounts on Revenue Account and Capital Account
shown in the third column of the Order Paper be granted to the President of India, out of the Consolidated Fund of

India, to defray the charges that will come in course of payment during the year ending the 315t day of March,
2009, in respect of the heads of Demands entered in the second column thereof against Demand Nos. 4, 5, 7, 10,
16, 20, 35, 60, 74, 80, 87, 92 and 100."

* Moved with the recommendation of the President.
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(Interruptions) 8€;*
MR. DEPUTY-SPEAKER: Shri Ram Kripal Yadav, please sit down.
(Interruptions) 3€! *
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SHRI V. KISHORE CHANDRA S. DEO (PARVATIPURAM): Mr. Deputy-Speaker, Sir, as I rise to support the Supplementary
Demands for Grants that we are discussing today. I must mention that we must first understand the situation and circumstances
under which these grants are being sought. It was a totally different economic situation when the Budget was presented this year.
The situation that prevails today is in contrast to what it was at that particular point of time, though even a year has not passed.

Sir, we are all aware of the meltdown that took place in the USA. In today's global economy the way things are — I do not have
to explain that as all of you know — this meltdown has had a cascading effect all over the world. I think, we are fortunate that in
India, we have been partially or substantially insulated due to nationalization of banks that had taken place more than three
decades ago. I think, at least now, the people will understand and appreciate the wisdom with which late Shrimati Indira Gandhi
had nationalized banks at that particular moment of time.[SS9]

Probably, we would have been in a totally different kind of a situation altogether had that not been done.

Mr. Deputy-Speaker, Sir, very large global banks like the Citi Bank, the United Bank of Switzerland and many others have had to
actually rely on bailout packages, and it has been appearing in the Press all over. On the other hand, our banks, due to the
protection given by the Central Government and by the State are in a much better footing today than these global players.

Yesterday, the Home Minister had made a statement saying that there is a proposal to strengthen the nationalised banks by
pumping more money into them. I welcome this proposal, and I think that it is but very necessary and apt for this step to be
taken.

MR. DEPUTY-SPEAKER: Mr. Deo, please wait for a moment. I would like to make an announcement that there will be no lunch
recess today. Yes, Mr. Deo, you can continue your speech.



SHRI V. KISHORE CHANDRA S. DEO : Hence, I think that it will be but proper to give this kind of aid to our nationalized banks.

Our nationalized banks have the responsibility to provide economic security to the citizens of our country. This is one of the
reasons for which the banks were nationalized at that particular moment of time. They have been playing their role for all these
years, but now I think that -- in this particular situation and time -- they have to rise to the occasion and for which they need all
our support, from the Members, from all sides of this House.

Most banks had reduced the housing loans. They have come down to between 8.5 per cent and 9 per cent. This will ensure that
our building and allied activities do not suffer. A lot of building and activities related to it had actually come to a standstill or to a
grinding halt all over the country. Certainly, this reduction of housing loan between 8.5 per cent and 9 per cent will give a fillip to
that particular sector of the economy.

Similarly, I think that it is also necessary for the nationalized Indian banks to protect the citizens from unemployment and layoffs.
Apart from this, they should also help the small and medium industries by reducing interest to at least 10 per cent. I think that it
is also time that we should not only reduce the interest to 10 per cent, but also restructure the given loans and maybe offer a
two-year moratorium on a case by case basis. It is because I can understand the fact that you cannot make an across-the-board
decision on things like this. But a case by case evaluation can be made. I think that a two-year moratorium to such industries will
help a lot.

Basically, the idea is to boost the confidence of the people in our country. Today, the people are feeling very insecure.
Fortunately, I am one of those who feels that what we are today experiencing in India is more in sympathy with what has
happened abroad. We were not totally dependent on these economies, but yet a sense of insecurity has crept into the minds of
the people. Therefore, what we should do today is to build up the confidence; have efforts to put more money in their hands;
and protect their employment. This will go a long way in building up the morale of the people, which is very very necessary to
fight the kind of economic recession that is now growing all-across the world.

It is also necessary to bring down the prices of commodities. I think that a few days back some steps were taken like the CENVAT
was reduced. I am sure that it will have its own impact. Likewise, the Government could also probably review the policy on
service tax, which actually percolates down right up to the customer.

The crude-oil prices have come down considerably in the international market. Probably, it has come down by more than $ 100
compared to what it was some time ago.[r101

I congratulate the Government for having reduced the petrol and diesel prices. But I suppose it is time now that the Government
could consider reduction of the prices of LPG and kerosene also. LPG, the cooking gas and kerosene are consumed by a large
section of our people, even the low income groups, the lower middle-class and others. Therefore, I would urge upon the Finance
Minister of the Government to consider reduction of prices of cooking gas, that is, LPG and kerosene.

Sir, when the Finance Minister presented the Budget, the projected deficit was only 2.5 per cent. Today, the projected fiscal deficit
may go up to 4.5 per cent or even up to 5 per cent. But we must remember the fact that certain historical measures have been
taken by this Government. Social security measures such as the NREGA which also have played their role in combating this
economic crisis among the social classes of people across the country. Waiver of loan for the farmers is again a historic and an
unprecedented measure that this Government took. You cannot put them aside as different water-tight compartments. After all
these measures which have been initiated by the Government for the deficit to go up to 5 per cent, I do not think is something
that one needs to be alarmed about. Therefore, I will urge upon my friends to keep these factors in mind while they are
supporting the proposals that have been brought today.

Mr. Deputy-Speaker, Sir, in the last four years, the growth of our economy has been nine per cent. Nine per cent economic
growth for a continuous period of four years is something which is phenomenal. In fact, it is unprecedented. I think, this has
made us get our own resilience. I think today, by any standards, our economy has gained in strength, and we are one of the
stronger economies in the universe. So, with a nine per cent growth over last four years, with several schemes which have been
announced for various sections of people in the country, it is but natural for not only the fiscal deficit to go up, but for more
demands to be passed at this juncture.

Mr. Deputy-Speaker, Sir, I would like to appeal to my colleagues and friends sitting on all sides of this House that we all know

that this is an election year. In another few months, we will all be going to the people, to the polls for getting votes. But just as
we stood in one voice the other day to condemn terrorism, I think the economic situation is also equally important for the
country, and this is not something which has come to us of our own accord. After all, we are a player in the universe. The world
is shrinking in size and becoming smaller, you all know that. In fact, I think we should be proud that we were not affected to the
extent that many other countries have been affected or are going to be affected in the near future. Therefore, not only do I



compliment and thank the Finance Minister and the Government for the measures that they have taken, while supporting this Bill,
I would again appeal to all my colleagues to stand in one voice and support this.

HRI N.N. KRISHNADAS (PALGHAT): Mr. Deputy-Speaker, Sir, while making our observations on the Supplementary Demands
for Grants of this current financial year, first of all, I would like to make it clear that this Government should be thankful to the
Left Parties in the country. We extended our support to this UPA Government for four-and-a-half years. We prevented the efforts
of this Government which were made during that time to disinvest the financial institutions, including the nationalized banks and
insurance institutions. [r11]

After we withdrew our support to this Government, they might have thought that they were free to do what they thought
of doing earlier but were not able to, that is, to disinvest the financial institutions of the country. Now, fortunately or
unfortunately, the global economic recession has set in and the Government came forward with the statement that it did not
affect our country because all the important elements of our financial sector — nationalised banks, insurance companies, etc.,—
are owned by the Government.

That is why I would like to make it clear that this Government should be thankful to us because we tried to prevent the efforts of
the Government to disinvest these institutions. Everybody is now able to understand the importance of the public sector
institutions, especially the nationalised banks and the insurance companies. Whatever it may be, this stand of ours in a certain
way saved our country, and we are proud of the firm stand we have taken in this regard.

Coming to the Supplementary Grants of this year, to meet the emerging situation of global recession, the Government has
declared a package worth Rs.20,000 crore. But everybody knows that it is totally inadequate. I would demand that an additional
sum of at least Rs.20,000 crore may be envisaged to meet the situation. Then only we would be able to somehow meet the
situation.

Almost all the State Governments in the country are under acute financial crisis now. It is nothing new; we have discussed it in
the House whenever we had a chance to do so. Everybody knows about this. Almost all the State Governments in the country
have demanded at least a 50 per cent grant to meet the expenditure on account of implementation of the Sixth Pay Commission
recommendations. To our understanding, almost all the State Governments have made this demand. In the light of
implementation of recommendations of the Sixth Pay Commission by the Union Government, the State Governments want to
revise the pay scales of their own employees also. Not only that, due to the devaluation of rupee and increase in cost of living
over the last few months which lead to increase in prices of all commodities, it is inevitable for all the State Governments to
revise the pay scales of their employees. So, 50 per cent of the grant should be given to the State Governments for meeting these
challenges.

Coming to the different heads of account, I would like to refer to the grants of rural development and specifically to some of our
rural development schemes like Indira Awas Yojana.kuri2]

It is for the construction of houses for the poor people who are residing in the remote rural areas. We are giving some funds for
the existing schemes but the funds are not only adequate to construct a small part of the house. In our State, we are witnessing
this. We are implementing through local-self Government. They are giving Rs.20,000 with which we cannot even construct a hut
for the dog even. How is it possible to construct a house for the poor? I would urge the Government to increase the funds
considering all the facts. More funds should be allocated for the Indira Awas Yojana.

We are debating all these things; we are implementing the National Rural Employment Guarantee Scheme in our country. I came
to know that — it is subject to correction — Rs.3,500 only has been envisaged for this scheme. It should be increased. Otherwise,
this prestigious scheme would not borne fruit in the areas where it is being implemented. The Government has decided to give
broad coverage to all most all the rural districts in the country. Hence, I would say that it is totally an inadequate amount
allocated to this scheme. That amount should be increased in the areas.

Coming to the next point, the area of labour, which comes under the Ministry of Labour and Employment, it is mentioned that a



meagre amount, that is, only Rs.21 crore has been envisaged for the establishment of Centre of Excellence for upgrading ITIs,
providing vocational training and improving the projects to make our skilled labour to compete in the global scale. This meagre
allocation of amount is not a welcome idea. Only Rs.21 crore is envisaged for covering such a big country in the Supplementary
Demands for Grants. To achieve this ideal goal, more funds should be envisaged.

We are facing job cuts in the face of global crisis and economic condition. So, to cater to this problem, more funds should
be envisaged. Regarding the issue of power, which is more important, I would like to mention that more funds should be
envisaged to generate more power. Power is the energy; without energy, no development can take place in the country. Hence,
we should envisage more projects and more funds to generate more power in the country for bringing about development.

One more thing I would like to mention, as a part of this, Sir, that the Union Government is showing discrimination
against some States. We are having an unallocated quota — we are preserving it. What for we are preserving it? Sometimes,
under some conditions, some States are facing acute power shortage. To face acute power shortage, Government is allocating the
power quota to the States. Due to natural and genuine reasons, the State of Kerala is facing acute power crisis for the last one
year, due to less rain, etc. Hydel power is the main source of power from Kerala. So, due to less rain, most of our dams are
empty and we failed to generate more power due to natural calamities. [r131

In this situation, the Union Government should help us. This is the purpose of this unallocated quota of power in the
country. In a discriminatory manner, the Government of India had decided to cut power allocation to Kerala from its unallocated
quota. So, the Government should help us from the unallocated quota of power and that the allocation should be increased.

About agriculture sector, yesterday, the Government has revised its interest tariff, etc. Due to time constraints, I need not go into

the details. From my experience in this House, I cannot say how many times we had debated about the problems of the farming
community of the country. While we debate the issues concerning the farming community of the country, without any political

differences, everybody will agree that more attention should be paid to the welfare of the farming country of the country and that
the Government should take more welfare measures.

This Government, through its Budget itself, decided and envisaged to give a package of Rs. 66,000 crore, as loan waiver. Now,
we witnessed that it is totally inadequate and that the needy are facing a very serious situation. Even now, every day we are
hearing about the suicide of farmers in different parts of the country. So, I would like to demand from the Government of India
to consider this. There should be a four per cent interest rate; the Government should consider and decide that the interest on all
kinds of farm loans should not exceed four per cent.

More attention should be paid to agriculture sector. Year after year, the Government is cutting on the food subsidy. We are
facing shortage of food grains; food production in the country is getting reduced, and that may be one reason for that. So, more
attention should be paid to this agriculture area and the interest should not exceed four per cent. The Government should decide
on this and instruct all the financial institutions not to exceed four per cent of interest on all kinds of loans taken by the farming
community.

In this manner, we can meet the challenges in the light of global recession. With these words, I conclude. Thank you.
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SHRIMATI M.S.K. BHAVANI RAJENTHIRAN (RAMANATHAPURAM): Mr. Deputy-Speaker, Sir, I seek your permission to speak
from this seat.

MR. DEPUTY-SPEAKER: Yes.
SHRIMATI M.S.K. BHAVANI RAJENTHIRAN : Thank you.

At the outset, on behalf of my Party, the DMK, I support the Supplementary Demands for Grants (General) for 2008-09. Since the
UPA Government came into power, India is experiencing only progress in all the fields. Even when the global economy faces
meltdown, the Indian economy, under the able guidance of Madam Sonia Gandhi, hon. Prime Minister, Dr. Manmohan Singh,

and under the able administration of eminent Finance Minister, Shri P. Chidambaram, has maintained the growth level of seven

per cent. The UPA Government with regard to the five flagship programmes, as announced in the National Common Minimum
Programme, like the NREGS, the National Rural Health Mission, the Sarva Shiksha Abhiyan, has achieved maximum results. Our
hon. Finance Minister, Shri P. Chidambaram, knows very well about Tamil Nadu.[MSOffice20]

Anyway, I want to insist upon a few points. The first thing is that the Tamil Nadu Chief Minister Dr. Kalaignar Karunanidhi
has been repeatedly insisting upon linking of rivers. Due to the recent heavy rainfall, so much of water went away to the sea as
waste water. But if all the major rivers in Tamil Nadu are linked properly, we can preserve the rain water through this linkage.
So, enough fund should be allocated by the UPA Government to Tamil Nadu for linking of the river projects.

Second, the Railway Ministry has announced five important projects for Tamil Nadu. According to the Planning Commission's
instruction, the State Government should share 50 per cent share for these projects. But due to the acute shortage of money, the
State Government is unable to put the 50 per cent share. So, I urge upon the Government to allocated the needed money.



Third, an acute electricity shortage prevails in Tamil Nadu. Tamil Nadu actually stands first in giving electricity connection to all
the villages. All the villages are having electricity connection in Tamil Nadu.

In the auto industry sector, Tamil Nadu is a Detroit. The IT industries are fastly coming to Tamil Nadu. So, I urge upon the
Government to allocate enough fund for power generation projects through the Supplementary Grants.

Due to heavy rainfall and floods, all the roads and bridges in Tamil Nadu are in a bad condition. Also, many NH Projects are
under progress. So, for this, our hon. Chief Minister Dr. Kalaignar Karunanidhi has written a letter to the hon. Prime Minister.
After he has received the letter, a Committee has been sent from the UPA Government. Our hon. Minister Shri T.R. Baalu also
met the hon. Prime Minister, So, at this juncture, I should say that we are lucky because the former Finance Minister Shri
Chidambaram is now the Home Minister He knows very well about the damage in Tamil Nadu. So, a fund of Rs.5000 crore
should be allocated to Tamil Nadu to correct all these damages.

Now, I want to say something about the PDS in Tamil Nadu. Tamil Nadu maintains the best Public Distribution System. Actually,
when Dr. Kalaignar Karunanidhi came into power for the fifth time, he gave to the poor people one kilogram of rice at a price of
one rupee. Now, he is giving cooking materials for only Rs.50 to the poor people. For the coming Pongal, he is going to give free
rice and sugar to all the poor people who have got the family cards to celebrate Pongal. So, we need enough funds for this
Scheme which is especially meant for the poor people. So, the UPA Government should consider our request.

Recently, the UPA Government has reduced the price of petrol and diesel. For that, we appreciate the Government. Dr. Kalaignar
Karunanidhi has written a letter to the hon. Prime Minister insisting upon reducing the price of cooking gas cylinders. It is a
timely need of the people of India. So, the UPA Government should be kind enough to reduce the price of gas cylinders. Then
only the womenfolk will definitely appreciate the Government.

Under the Scheme of the UPA Government, purified water is provided to the school children in the rural schools. Now, the Local
Administration Minister in Tamil Nadu, hon. Shri M.K. Stalin has started this Scheme in Tiruvallur District on the Children's Day.
For this Scheme, the UPA Government has allocated Rs.100 crore. I do not think this is a sufficient amount. So, the UPA
Government should consider allocating more funds for this best scheme to cover all the schools in India.

Sir, I have mentioned all the important points which relate to the poor people mainly. So, the UPA Government, our hon. Prime
Minister and the Finance Ministry should consider our request. The Government should pay special attention to Tamil Nadu which
is badly affected by recent rains.

On behalf of the DMK Party, I support the Supplementary Demands for Grants (General). I thank you for giving this
opportunity to me.

MR. DEPUTY-SPEAKER: Shrimati Kalpna Ramesh Narhire. You have only five minutes to speak. I have more than 10 Members
who are there to speak. I want to finish this Discussion before Three of the Clock. Therefore, I request the hon. Members that
they should speak for four to five minutes.[r21]
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SHRI B. MAHTAB (CUTTACK): Mr. Deputy-Speaker, I stand here to deliberate on the discussion on the Supplementary Demands
for Grants (General) for 2008-09. While deliberating on this subject, I am reminded of the two economic theories that are not
only prevailing now but were prevalent in times of yore when people were discussing what would be the best method of
developing their economic strata in the society. One idea was that we should live according to our means and the family should
be maintained with whatever is earned.[R22]

r231Accordingly, the society should run and the country also should prosper. According to the income, the expenditure
should be met.

But another theory was that there is no harm of pooling in more resources from outside and investing them in productive use
and that is how we can rapidly develop our economy, our society and our country. One was the traditional method of developing
and sustaining one's economy according to one's means. Another was the Charvak Theory, which has been very rudely derided
upon that =g it J=i Sfidg | v e ga fida || That was one of the theories which has been derided upon that we should not
adopt that type of economic policy.

But what is being practised today, after the Industrial Revolution of later Nineteenth Century, this has become the major
thrust area that we have to get more credit, we should be more credit worthy and then only our status in the society will increase.
Accordingly, how much we can invest in productive use, then only one can sustain itself, one can maintain itself, one can grow.
That is how the growth is being discussed.

I do not subscribe to the view that we should not get money from banks, from financial institutions to develop our society.
That is a Capitalist Theory and I do not deride that theory. Earlier, it was called the Charvak Theory. Charvak Theory was very
much there and a large number of Princely States, or Commune or whatever they were, were practising it. But what is this ssui
@cal gd fAdd | 07 Ppear gd [@dq, as far as I understand is that you invest in purchasing number of cows, milch cows and not
necessarily that all the milk will be consumed within your family. You sell it in the market and you get more by-products from the
milk. Ghee is the best product that you get out of milk.

14.28 hrs (Shri Varkala Radhakrishnan in the Chair)

So, you purchase cow by getting money, invest it in productive use, earn more and you can prosper and you can also take ghee.
That is how I understand and I think, many friends of mine also will understand.

So, there is nothing to deride Charvak's Theory, but the stress is how you are going to invest the money that you are incurring as
loan. Is it in productive use? What we find today, in our country, is that that money which should have been utilised, invested in
productive use is not being done to the fullest extent. Large amount of money goes down the drain and that is the cause of
worry.

Yesterday we heard the former Finance Minister and the present Home Minister, who is two-in-one now. He said, 'yes, India is
the fastest growing economy.'

THE MINISTER OF HOME AFFAIRS (SHRI P. CHIDAMBARAM): Second fastest!
SHRI B. MAHTAB (CUTTACK): Yes, second fastest.

There are reports which have been published, but there is a contradiction. When we say second fastest growing economy, it is
not true. There are a number of other countries about which Mr. Kharabela Swain was mentioning and he said very rightly,
yesterday, that we need not compare ourselves with Bhutan, with Azarbaijan, and with Timpz4ur.

With these countries, we should not compare ourselves. But when we say that we are the second fastest growing
economy, then the list of 23 countries come before us; we are in the 24th position as the fastest growing economy. Very rightly
he has said, and Mr. Chidambaram should correct this wrong presumption or myth that is being created repeatedly by saying it.



Within the 20 biggest economies, India has the second fast growth rate next to China. When we compare with bigger economies,
when we take 20 bigger economies of the world, then next to China India comes. That is why, let us not create a myth that this
is the second fastest growing economy in the world. Among 20 countries, 20 bigger economies of the world, India is the second,
next to China. A myth is being createda€” that is why I am insisting — that this is the second fastest growing economy. When we
take comparison of 20 biggest economies of the world, India comes next to China. But the myth that is being created is not true.

What is the competitiveness ranking of India? India has dropped in its global competitiveness ranking to the 50th position. It was
in the 48th position; it has scaled down by another two ranks to 50th position. When we take the 2008 position into view, I do
not know where India will find itself. The top four countries in the Index are the United States, Switzerland, Denmark, and
Sweden. Even today, India is now much much below. It was in 48th position in 2006 and it has now reached to 50th position in
2007; it may go further down. I would say that India should grow within its means. Markets are still eager to finance the firms
which hold low debt and good quality assets on their books. It does not hurt to have a good source of external finance which
increases financial flexibility during exigencies. In order to grow, when things get better, firms should rapidly fix their finances by
offloading risky assets, raising more capital and so on.

Yesterday, I had mentioned that more stress should be given on investment in public sector, in public finance relating to health,
education, rural development, sanitation and drinking water. But that is not being done to that extent. The States should have
been provided with more funds. Nowadays, what is happening is that the Central Government is bringing out certain schemes
and programmes and asking the States to provide a matching share. For providing matching share, different States have their
problems. But at the same time, what is happening is that a number of States are unable to provide the matching shares, and
they are tied up to go along with the programmes despite the financial constraints.

I would just like to conclude by saying as to why special provision is being provided to encourage diesel cars.[r251

Cars are usually a luxury item. We can compartmentalize them in comfort. But diesel cars are being subsidized, I would say. Why
would you do so? Providing diesel to farmers and providing diesel to buses for commuters is one thing. Why do you provide
relief or concession or subsidy — whatever words you may use — to diesel car owners or diesel car producers? I would suggest
that the Government should re-think on this aspect.

Before concluding I would like to say that KBK programme was one of the best programmes initiated in the late 1990s for
development of under-developed areas. It continued for a limited period. Now, BRG has come in. BRG is new programme which
is being implemented in many underdeveloped districts throughout the country but no special package has been provided to KBK.
That is necessary. I would again point out that large parts of Orissa still remain underdeveloped, and a special package for Orissa
should be given.

I would support the Supplementary Demands for Grants (General) and request the Government to provide more funds to Orissa
for its development in a better way.

SHRI C.K. CHANDRAPPAN (TRICHUR): Mr. Chairman, Sir, yesterday we had an illuminating discussion on the global financial
melt down, economic crisis and India's economy.

Today, when this Supplementary Demands for Grants (General) is introduced, Sir, I thought more money would be allotted to
certain sectors. One of the glaring things missing in this is this. Under the heading of Agriculture or Irrigation, no money has
been allotted in the Supplementary Demands for Grants.

Sir, in a situation that we are facing today, the crisis in the context of global financial melt down, it is accepted by everybody that
more public spending should be there to generate the capacity of the people to purchase, to generate more employment, and
also that it should create wealth in such a fashion that our economy would be strengthened. I would like to point out only one
example here that only one-third of the agricultural land that is available in our country is irrigated. It is with that one-third
irrigated agricultural land, the peasants have performed the miracle of India making a self-sufficient country. This would have
been an opportunity for us to invest massively on irrigation and agriculture, in the field of irrigation with a view to irrigate more
land as far as possible and to spend more money on research so that we will have better seeds for agriculture. This
Supplementary Demands for Grants (General) has not allotted any money for agriculture and irrigation. I consider this a very big
weakness of this Supplementary Demands for Grants, particularly in this context.

Now, coming to the other things, I consider many of them are very important things. Under the energy sector, for atomic energy
and nuclear power schemes, a lot of allotments have been made. It is good but, I think, that for developing thorium technology



we should have spent much more than what is visualized in this. [H26

It is because, now, we are part of the Indo-US Atomic Energy Package and all that, and we are entering into deals with other
countries. We have a lot of thorium deposit and we could visualise if we develop that science, that technology. A time will come
that we would not have to depend more on other countries for import of uranium. I thought, more money would have been
allotted for that.

Now, coming to the strength of our economy, yesterday, the Finance Minister gave a left handed compliment to the Left for our
claim that the public sector institutions, particularly financial institutions saved us in the situation of crises. Though they said that
it was the Congress policy and all that, here, I would like to remind them that in those days, when Shrimati Indira Gandhi
brought the Bill for nationalisation of banks, one of the major split occurred in the Congress party, and many of those people,
who split are sitting on this side.

SHRI BRAJA KISHORE TRIPATHY (PURI): No.

SHRI C.K. CHANDRAPPAN : Yes, they are here...(Interruptions)

At least, some of you are here...(Interruptions)

MR. CHAIRMAN (SHRI VARKALA RADHAKRISHNAN): Mr. Chandrappan, you please address the Chair.

SHRI C.K. CHANDRAPPAN : What I wanted to say is that a consistent position in this country was taken by the Left, particularly
the Communists...(Interruptions)

SHRI BRAJA KISHORE TRIPATHY : And, you supported the Emergency, that is a different issue...(Interruptions)
SHRI C.K. CHANDRAPPAN : Yes...(Interruptions) Let us not talk of Emergency.

MR. CHAIRMAN: You address the Chair.

SHRI C.K. CHANDRAPPAN : Sir, I am addressing the Chair. What can I do if they are interrupting me?

MR. CHAIRMAN: You please look at the Chair and address the Chair.

SHRI C.K. CHANDRAPPAN : The point that I am trying to make that the Communists and the Socialists took a consistent stand
since Independence on the question of nationalization of the financial institutions. It is there in the records of the Private
Members Bill moved by Shri Nach Pai, which was discussed in this House. One may see the speech made by Shri Indrajit Gupta
in this House and the speech made by Shri Bhupesh Gupta in the other House and all. They all revealed where we all stood at
that time. I am not entering into a controversy over it. But the Congress party had to undergo a serious split at that time. When
that split occurred and Indira's Government became a minority Government, it was with the support of the Left, Communists that
the Bill was passed...(Interruptions)

THE MINISTER OF AGRICULTURE AND MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (SHRI
SHARAD PAWAR): Please speak on the Supplementary Demands for Grants.

SHRI C.K. CHANDRAPPAN: I am speaking on the Supplementary Demands for Grants. I supported your case first about
irrigation and agricultural research. So, you should be thankful to me...(Interruptions) Sir, let us not forget that part of the
history.

Now, from this side, people are speaking about all this! They are the people, when they were ruling, had a Ministry of
Disinvestment. They had a special Ministry of Disinvestment whose task was to do disinvestment. And, they are also claiming
credit today...(Interruptions) I am not going into the scandals that followed...(Interruptions)

Sir, please ask them not to interrupt me.

MR. CHAIRMAN: You need not listen to them. You address the Chair.

SHRI C.K. CHANDRAPPAN : But they are not allowing me to speak by disturbing me...(Interruptions)
MR. CHAIRMAN: Hon. Members, please.

SHRI C.K. CHANDRAPPAN : Sir, now, a financial package is there. While introducing the Supplementary Demands for Grants, he



said that this is to support the package.

There are one or two things, which I would like to say in regard to Kerala in this case. It was the Centre, which allotted the
Iddiku and Kuttanad package. Probably, Mr. Chairman, you know that that these are the areas where famine conditions of
poverty and farmers' suicides took place. There was an element in the Iddiku and Kuttanar package.

MR. CHAIRMAN: Your time is over. Please conclude, Everything would have to be finished before 3.30 p.m. because at that time,
we have to start the Private Members' Business. That is the difficulty. The hon. Ministry has also to reply. And two to three
speakers are still there.rr2n

SHRI C.K. CHANDRAPPAN : Sir, I am concluding. I may take one or two minutes more. That is all.

MR. CHAIRMAN : Yes. Please conclude. There are three more speakers also.

SHRI C.K. CHANDRAPPAN: Sir, if you parallelly discuss, then it will be difficult. I can sit down in that case.

MR. CHAIRMAN: There are three or four speakers more and there should be reply also. All should happen before 3.30 p.m.
SHRI P. CHIDAMBARAM: Sir, let me finish.

SHRI C.K. CHANDRAPPAN : Sir, let me finish it. I am finishing actually.

Sir, this Idukki and Kuttanad package has a component of debt waiver. But in the context of the debt waiver scheme, which you
introduced in the last Budget as the Finance Minister, that was dispensed with while the scheme was allotted. I would humbly
request you that you should open your purse a little more liberally not like a miser. These two schemes and the debt waiver
component of that should be allotted. It would save the people there. Those people are suffering even today.

Now about the Rural Employment Guarantee Scheme and all that, again I want to make one point. Recently Shrimati Sonia
Gandhi was there in Kerala. Maybe because we are approaching an election, she made a speech that the Government of Kerala is
not implementing the Centrally sponsored scheme. I must tell you, let it be on record that when 123 more village panchayats are
made clean, that is called to make Nirmal, Kerala will be the first State implementing a Central scheme successfully and becoming
'Nirmal Kerala'. That will happen next year. Only 123 panchayats are left.

SHRI P. CHIDAMBARAM : Congratulations. It is very good.
SHRI C.K. CHANDRAPPAN : We are also implementing the scheme for the rural employment guarantee scheme.
MR. CHAIRMAN: Please conclude. I will call the next speaker.

...(Interruptions)
MR. CHAIRMAN: What can I do? We will have to finish it, everything will have to be finished before 3.30 p.m.
SHRI C.K. CHANDRAPPAN : Okay, then let me sit down, in that case.
MR. CHAIRMAN: You finish your speech.
SHRI C.K. CHANDRAPPAN : Please allow me to finish. If you go on speaking, how can I speak? ...(Interruptions)
MR. CHAIRMAN: I am allowing every time. But your speech will not be concluded.

.(Interruptions)

SHRI C.K. CHANDRAPPAN : Sir, what I am saying is that certain concession should be given to Kerala. Concession means certain
reality should be accepted. Kerala is a State with a very big population density. If the Centre says the PMGSY scheme should be
introduced with eight metres road, it will be impossible. A concession I ask is for six metres; then we will make that road in the
whole of Kerala and the scheme will be successfully implemented. Since you are coming from the neighbourhood of Kerala you
know that pressure on land in Kerala. Then we cannot implement that scheme with eight metres.

Lastly, I will come to Indira Awas Yojana and the money allotted per unit. The unit cost is so little that it is Rs. 35,000. We
cannot make even a small hut there. So, at least an amount of Rs. One lakh should be allotted so that a reasonably good house
can be built. You know it much better than I do. Sir, the Government of Kerala is implementing its own scheme. Our project, our
desire, our dream is that within two-and-a-half years, Kerala will be made a State where nobody will have a problem of not
having a house. It will be a State where everybody will be having a dwelling of their own. We are spending money for that. I am



only asking you to give us a little more money so that this kind of schemes is implemented.
Lastly, Sir, this is a common issue. a€| (Interruptions)
MR. CHAIRMAN: Your 'lastly' has come many times.

SHRI C.K. CHANDRAPPAN : This is the real 'last'. ...(Interruptions) Sir, we are hungry. Shri Sharad Pawarji, you are here. We are
very hungry. ...(Interruptions) 1 am hungry also, personally. ...( Interruptions) Sir, more rice should be allotted so that the best
Public Distribution System that is there now will be functioning effectively. I request you to allot some more rice to Kerala. Sir,
some more allotment should be there. Thank you.

SHRI KHARABELA SWAIN (BALASORE): Sir, through the Supplementary Demands for Grants, the honourable two-in-one
Minister — Minister of Home Affairs and Minister of Finance — Shri Chidambaram has asked for an additional expenditure of Rs.
55,604.83 crore, which was not anticipated during the time of Budget. Now, he says that this additional expenditure would be
matched by savings of the Ministries and by enhanced receipt. Where is the enhanced receipt? Everybody knows, the hon.
Minister Shri Chidambaram also knows, that there has been a reduction in revenue collection this year. So, when there is every
apprehension of the reduced revenue collection this year, I do not understand how he says that it is going to be matched by
enhanced receipt. So, I have very strong reasons to feel that by having such additional expenditure, the fiscal deficit and the
revenue deficit both are going to rise.

Yesterday when Shri Chidambaram was replying, he indulged in self-eulogy and in patting his own back and a lot of credit he
took for himself. He said that the fiscal deficit had been brought substantially down to 1.7 per cent. Okay, it has been brought
down. He says that he has struck to the policy laid down by the FRBM Act and according to that, the revenue deficit has also
come down. Sir, I am just asking a question through you. After the accounts of this year are closed, will you also say the same

thing that the fiscal deficit has come down and the revenue deficit has come down? I hope, you say the same thing after 31t
March also that you have brought it down this year also. He went on saying that for the last so many consecutive years — four or
five years — there has been a GDP growth of more than nine per cent. I am asking one question. What is his policy intervention
and what has been his policy intervention during the UPA rule that it enhanced the GDP growth to nine per cent, what the NDA
could not do and he could do?

Now, it is just like hon. Railway Minister saying that it is he who has brought about a turnaround in the fate of the Railways and
there has a profit of Rs. 20,000 crore because of him. He is propounding his philosophy or his greatness before the students of
IIM, Ahmedabad or before the students of the Harvard University. I also asked him several times : What is his contribution, what
is his policy intervention that the Railways earned such a good profit of Rs. 20,000 crore? What is his contribution to the nine per
cent GDP growth in the country?

Hon. Members may go through the C&AG report and read what it tells about the hon. Railway Minister. It says that he has made
an illegal thing legal by just enhancing the wagon load. Here, I would like to tell a saying in Oriya.

wa uri waku, dela puri waku

Let me tell you its meaning also. When a crow was flying, a fruit called be/ - 1 do not know what it is called in English -
coincidentally fell. The crow thought that so much of cyclone was created because of its flying that the be/ fell. It is just like

this.[SS28

Yesterday, I mentioned that it was not only during the four years of the UPA rule that we earned the GDP growth of 9 per cent. I
also mentioned about a country named Burkina Faso about which nobody knows. It had a GDP growth rate of 12 per cent.
Pakistan, which is having an inflation of 25 per cent now also had a GDP growth of 7 per cent. Bangladesh also had a GDP
growth of 6 per cent. It all happened because of the reckless spending of the United States of America. They went beyond their
means, and there was a lot of export to that country. They imported so many things, which they could not even consume. It is
because of this that the GDP grew everywhere in the world. It is not only in India, but in every country. It was also there in
China, and it is only export-oriented growth. But now, the hon. Ex-Finance Minister took the credit that it happened because of
him.



I am asking him the same thing. His Congress Party and his friends from the secular Left all said -- on the policy, when the NDA
Government was in power -- that Shri Atal Bihari Vajpayee had sold out this Nation and sold out this country. It was said that the
crown jewels of this country have been sold. I am asking this from the hon. Minister. Did he not try to do the same thing, that is,
disinvestment? It is a different matter that his colleagues from the Left did not allow it. You will enjoy the power and the
privileges of the Ministership because of them; because they supported you; and they did not become Ministers and again you
say that they opposed it. If you get facilities from them, then you will also have to face the difficulties. Hence, I am saying that
when we were in the Government ...(Interruptions)

MR. CHAIRMAN: Mr. Swain, please cooperate with the Chair. We will have to finish this discussion.
...(Interruptions)

SHRI KHARABELA SWAIN : Sir, the elections are nearing. ...(Interruptions) He gave a very good speech yesterday.
...(Interruptions) Kindly allow me to counter him today.

MR. CHAIRMAN: I am sorry, but I am discharging a very unpleasant job.
SHRI KHARABELA SWAIN: Kindly give me five minutes more to speak.
MR. CHAIRMAN: You will also face the same difficulty if you were here.

SHRI KHARABELA SWAIN : The GDP growth was only because they inherited a very good economy from the NDA Government.
We had to suffer all the difficulties, namely, the pin-pricks of the economic reforms. Did the hon. Ex-Finance Minister go for any
economic reforms? We supported it. For example, like sugarcane, the NDA had to suffer the agony of being pressed in the
machine and the sweet juice was left for the UPA Government. We experienced all the difficulties, and they had all the gains of it.

Hence, I am saying that it was not an alternative Government, and it was not an alternative Finance Minister. The hon. Finance
Minister did not have any vision or alternative, and he was only an event manager. He also took credit that they have put more
money in education, Sarva Shiksha Abhiyan (SSA), Mid-day meal and health schemes. We were having a GDP growth of 9 per
cent, and you were having a lot of money. There was buoyancy in tax collection. What else could you have done with this money
besides putting it in so many Government projects?

What was your new idea or new innovation? You said that nothing was done during the NDA time. You sarcastically made a
comment about Mr. Ananth Kumar. Could you visualize any Government programme like the Pradhan Mantri Gram Sadak Yojana
or the Golden Quadrilateral? Could you visualize anything like the Swajaldhara or could you visualize anything like the Annapurna
Anthyodaya Yojana? We initiated all the projects including your Sarva Shiksha Abhiyan. Yes, we did not have much money. Even
from that point of view, we also put more money than the United Front Government where you were also the Finance Minister.
Kindly tell us this. Did we put more money or not? Hence, I mean to say that innovation was only with the NDA Government.

15.00 hrs.

You were having two flagship programmes.r201 They are agricultural loan waiver scheme and the NREGP. I will simply say with
regard to NREGP, I was only told that it is only national loot by a cartel of contractors, of Government officials, of the P anchayati
Samiti representatives, etc. You will know that when you face the elections. ...(Interruptions) About the loan waiver to the
farmers also, you will know that when you face the elections.

MR. CHAIRMAN : Please conclude. The next speaker is Shrimati Tejasvini Gowda.

Shrimati Tejasvini, you may please speak only for a few seconds. You are speaking on all other matters. In the interest of time,
you may please conclude within a few seconds.

SHRI KHARABELA SWAIN : The signals of the economic meltdown were all there; it was written on the wall. All the time, the
Finance Minister was telling that the fundamentals were strong. When there was the East Asian crisis, at that time also, the
fundamentals of Thailand were good, the fundamentals of Indonesia were good, and the fundamentals of Mexico and Argentina
were also good.

MR. CHAIRMAN: Okay, please conclude.

SHRI KHARABELA SWAIN : I will conclude in just two minutes.



MR. CHAIRMAN: No. I am sorry.
SHRI KHARABELA SWAIN : Please remind me after two minutes; I will conclude.

We told you not to go for short selling, but you allowed naked short selling. We told you not to allow the participatory notes, but
you allowed this. That is why a lot of money was sucked from the market. We asked you not to allow dividend tax exemption,
but you allowed it; and it led to stock speculation. So, there is a sense of fear. How are you going to do about this? Because of
market, there is a lot of fear in this country and in the world. What are you going to do about it?

Because of the populist measures, you did not have any money to give to infrastructure projects. For the last six months, not a
single tender had been floated for National Highways — for six lanes and for four lanes. Is it infrastructure development that you
are doing?

MR. CHAIRMAN: Please conclude.

*SHRI KHARABELA SWAIN : I have a lot of things to say. I will conclude now by saying that it is only by sheer luck that they are
there; the Finance Minister is a lucky Minister. I do not think that luck will be there with him for a long time to come; luck is gone
and will be finished. I think, in the next 2-3 months, everything will be finished for the UPA. Thank you very much.

MR. CHAIRMAN: Shrimati Tejasvini, you may speak for a moment only. You are always speaking. In the interest of your own
Party, I am telling you that you may speak only a few words and stop.

SHRIMATI TEJASVINI GOWDA (KANAKAPURA): I seek your kind permission to speak from here.

MR. CHAIRMAN: Yes, only a few words. You always speak. Time is very short. The Minister will have to reply. At any cost, we
have to commence the Private Members' Business at 3.30 p.m. There can be no compromise on this.

SHRIMATI TEJASVINI GOWDA : Okay, Sir.

In spite of the global meltdown, when the strong economies like USA, UK and Germany were rushing to pump money to bailout
their banks, let me congratulate my UPA Government under the guidance of Mrs. Sonia Gandhi, under the leadership of eminent
economist, our Prime Minister Shri Manmohan Singh and the former Finance Minister Shri Chidambaram.

India is facing the crisis. I am urging my Government to take care because in the coming days, our IT professionals and our IT
industry may face some challenges. I am confident that my Government will save them from this embarrassment and from the
difficulties.

Indiraji's vision of nationalization of banks had saved us today. Let us compliment her how she had had vision, how she had
handled the economy of our country at that time? Many people had opposed when Indiraji took the act of nationalizing these
banks. We must be proud that our country is surviving and having a sound economy today because of nationalization of banks.

Let me compliment my Government for reducing interest rates on housing loans to 8.5 per cent up to Rs.5 lakh, which is going
to help the poor house owners who will build more houses and also, to 9.5 per cent up to Rs.20 lakh, which is going to benefit
the middle class and poor class of this country; definitely there will be more job opportunities through the building activities
which will benefit the jobless poor labourers of this country. [p30]

At the same time, I urge upon the Government to reduce VAT as it will benefit people more. I compliment the Government for
reducing petrol and diesel rates. I would request some more reduction in this category. I also demand reduction in the LPG rates
which is going to benefit particularly the women. It is the other way of empowering the women.

To strengthen schemes related to atomic energy and nuclear power Rs.145 crore has been allocated. This will benefit the poor
farmers, Defence and research capabilities. Our researchers are doing a wonderful job. The success of our mission on moon has
raised the dignity of our country and has also in a way helped us in becoming self-sufficient. It has raised the honour of India at
the global level.



Money allocated to rural development programmes is Rs.3500 crore. Indira Awas Yojana is benefiting the rural poor.

MR. CHAIRMAN : I would have given you much more time provided we have enough time. There is not much time left and the
hon. Minister also has to reply.

SHRIMATI TEJASVINI GOWDA : I will take one more minute. The North-Eastern regions are getting more allocations. Through
the textiles industry the Government is pumping Rs.1400 crore additional money, which will benefit the poor women garment
workers. Total cash outgo is Rs.42,480.10 crore which will benefit the rural India.

Sir, we are not getting any time to speak for the people. I would say that the loan waiver of about Rs.75,200 crore is not an easy
job. It is a revolutionary thing. Finally, I would say, let us strengthen the rural women folk. They are bringing silent revolution
through self-help groups. They are honestly paying

back all the loans that they take and thus in a way strengthening the banking system. Shri Chidambaram is aware of it and he is
giving great support to them,

With these words I would like to conclude by complimenting the UPA Government for giving straight economy to this
country. Thank you.

ofiorcht Fofier Fsta1 (W62) WMl F1@kc=1, & MUt aoviaiG wdl § [ amuar A1 dieror @i it B & 2eiear asie B siopud APl B 2wekr 3
dlctol & ferY st &€ &) 9 sruoll axT dior-ar flegsil w2 dlcrb? S-dlor Fiotc 3 JmT @2 Gafl)

A e A ugct off Jar St B axt @ Sraw ot aigsfl s 3okl St ¥R A, A T A ag Joidhl Ut U Seret ¢ w2 2 et =i S/ Aw A el
diaz 3 &, 33 R el SIS DI B 9IRIG el U @t sends U @e e em ses $fSen 3 sleRY ot et aRtif Rren &t wider $fsenr @
9ol 2ol 8, 3A A wal sael 8 widel SRl @ selss el &) sACR! 3o8lo! 31usil U] df senss @2 e em 3 @8 weon agsi & afe a st dt
I SRS 3T B3 DA &, Al 7=l 6-7 Ael B are 3 el 3 et St ol s fRn? gl @ A @ 5 sordhl urf o seren AYSRI-AYSRI s
3ii2 Sflerol & Rl oft seran! fAwrRt & 9 U2 3iel Us arI 20 cifdbol 321 aep sciolt 32 &l gdbl <l i 3mmer agel of Sorml offar w2 e e

it oft, 3 216 e ageft @ airet sufffes w1t @1 A1z amen &) 2 Gz uacl 1930 3 3R ey IR @I 3ITST 3R &) A6 U ol & off g fara f men
&, 151 zelt 2 f5 now India is a leading country and I think IT sector has become an Indian strength.

3fre 12 wolt 3 oy & egeft b it as ey it ofte Ricwazar it ¥ iy 3 a @ 33 3, A oA B AR Be JDdl § b 57 AR &1 Al 3 S sarelRR et
Bt 1 520 arcmar o ik S B F, a5 seR! IR B SaAuwde B PR o A ware & [ e off Riceazar oft site sl gemowic 1. Howdiser Bis
Sft @ itz uier et & R @S & Al 92 el 2 5 fava & ofif$er dd) sfgen aoefl 3 off sier wisw & @il 3 wiiBoe w3l [ s & suciiiid ool &t
AT &) TS 3T FAe gl areedl g 81, vl Bfdser dies 21, 5t oft st 3 ReRrs AR srwed 2, A ssucliicos aga 8 gz &) & arst
53b Suciliic ol 6 amagermar &) il o/ 3nfie Jich Rl & df ag s BRI Aol T 3ceT Akl &) & woflocaz, F2el wilier ez &t 3 swmwr A
SeIGT €R1I6T &) & IRDR W] LeRIAIG el [ 33161 wehd & foR Semer 21f9r &

SHRI K. FRANCIS GEORGE (IDUKKI): Sir, while discussing the Supplementary Demands for Grants, I will not take much time.
There has been a demand from the States, especially from the State of Kerala that the Central Government should allow them to
raise their borrowing limit and also the fiscal deficit limit. I plead the Government to raise these limits. The point is that the
Government of Kerala has correctly estimated that we are going to be affected by world recession. Our growth is going to be only
six per cent and also we are going to lose around 1.5 lakh jobs. Already, there are 40 lakh to 45 lakh unemployed people in
Kerala. So, as has been pointed out by our Finance Minister turned Home Minister, we need to invest more and we need to
increase our public spending for which, for the States like Kerala the only way is to borrow money. If the Central Government
allows Kerala to raise its fiscal deficit from 3.4 per cent to 5 per cent and also to increase its borrowing limits, Kerala can borrow
Rs.8250 crore, out of which, after meeting revenue deficit and all that Rs.4883 crore can be made available for investment in
basic infrastructure development projects. The State is asking for only Rs.1000 crore in place of Rs.8250 crore. This money will
be invested in public works, in the States Roads and Bridges Corporation, Coastal Development Corporation, Kerala Water
Authority and also other public sector institutions. So, I would request the Government to allow the State to raise the borrowing
limit and also to raise the fiscal deficit limit.

Sir, a mention was made about loan waiver scheme for which I applaud the Government. Rupees sixty-six thousand crore was
given to the farmers but the point to be noted is that a large number of farmers have been left out of this scheme. Sir, the Idukki
Package has been announced and I am immensely grateful to the Government for that. Of course, the credit goes to the Prime



Minister, the Finance Minister, the Agriculture Minister and the Government as a whole. But I can say with all authority that a
large number of farmers in Idukki have been left out of the loan waiver scheme. Prof. Swaminathan had recommended Rs.750
crore for loan waiver, out of this, Rs.600 crore exclusively for loan waiver and Rs.150 crore for those farmers who have re-paid
their loans promptly for giving them further loans at the rate of four per cent. While replying earlier as the Finance Minister, he
said that this is not a repayment scheme. We agree with that but the point is that those who have benefited are the richer ones
and not small and medium farmers who have taken Rs.25,000 to Rs.50,000 loans. If you make a proper assessment, you can
find out it has happened throughout the country. This is not the case of Kerala alone because throughout the country a majority
has been left out. So, I would request you to consider this, at least, under the Idukki package for especially those cardamom
farmers. Hon. Chidambaramji very well knows the problems of cardamom farmers because in Idukki District most of the farmers
are from Tamil Nadu for the last two-three days, they were here moving around and meeting the hon. Prime Minister and the
Ministers.

MR. CHAIRMAN: Please conclude now. He knows that.
SHRI K. FRANCIS GEORGE : Sir, I am concluding. You should be generous to me as I am highlighting the problems.

What I would request is that on the Vidharba package model, at least, the interest should be written off. Please consider this
under the Idukki package. The prices of agricultural commodities are coming down. The price of rubber has come down to below
Rs.60. We must have an effective price stabilization fund. Hon. Chidambaramji is always for merger and acquisition and I am not
out rightly opposing that but only thing is that whenever we merge banks, we should take care of the rural branches.

I hope the Government will consider these points. The problem of ED employees is very much known to the Government.
The Natarajan Murthy Commission has given a go by to their demands. I demand that all these should be taken care of.

SHRI PC. THOMAS (MUVATTUPUZHA): Sir, to supplement what has already been stated about loan waivers for farmers, it is a
big scheme that had been announced by the hon. Finance Minister and money for this also had been allocated to some extent.
But in the list of names that has been published by the banks a lot of people out of them have not got their waivers in many
banks. In many banks they say that they have not got the money and so they cannot give it. The problem is that unless they back
the documents they cannot go for a new loan. When the hon. Finance Minister announced the waiver scheme it was mentioned
that all loans of eligible farmers from 31.12.07 will be waived. But when the implementation scheme came from 31.12.97
whatever loan has been taken before those are excluded. It has been later explained that by the time such loans would be
provisioned but a lot of the loans have not been provisioned by the time. For example, for long term loans taken for rubber,
coffee, tea etc., the loan repayment itself starts only after seven to ten years and sometimes it starts after 10 to 14 years. My
point is that it does not get provisioned as has been explained by the Minister earlier. So, I would like to submit that all loans
taken even before 1997 must be included under this scheme.

Sir, my another point is...(Interruptions)
MR. CHAIRMAN : No. There need not be another point. Please conclude now.

SHRI P.C. THOMAS : Sir, when the scheme was announced it was not mentioned that short-term loans would mean loans for 18
months alone will be included. There are people, very eligible farmers, who have taken loans for 19 months, 24 months etc.
Their loans must also be waived. The technicality of NABARD that definition of short-term loan would be for 18 months should
not be taken into account at least for the reason of loan waiver.

Sir, I would like to thank the hon. Chairman for giving me this opportunity.
Thank you.
MR. CHAIRMAN: Those hon. Members want to lay their speeches, can do so. Those will be treated as part of the records.

*SHRI S.K. KHARVENTHAN (PALANI): Sir, I rise to support the Supplementary Demands for Grants. This is second batch of
Supplementary Demands for Grants for 2008-2009 include 13 Grants to get approval of Parliament for Rs 55,604. 83 Crore.

After assumption of UPA at Centre, It concentrated mainly on the development of Rural Infrastructure. Previous NDA
Government imposed Cenvat Tax against Textile Industry. In the first budget itself our Government cancelled the Cenvat and
saved the Textile Industry.



First time in the Indian History Tamil Nadu Government waived entire co-operative loans to the tune of Rs 7000 crore
borrowed by farmers. In the same manner Government of India under the able leadership of Dr. Manmohan Singh waived
agriculture loan to the tune of Rs 70,000 crore. Nearly 3 crore farmers are benefited by this scheme. All Nationalised Banks are
directed to grant loans to farmers without any condition. Next I want to mention about Education. For SSA this year our
government allocates Rs. 13100 Crore. For Midday Meal Scheme Rs 8000 Crore is earmarked. Our Honourable Finance Minister
P. Chidambaram implemented Education Loan Scheme successfully and effectively. Through this scheme nearly 15 lakh Students
are benefited to the tune of Rs 24268 Crore. Yesterday we elaborately discussed prevailing financial crisis throughout the world.
Since our government implemented NREGA Programme our rural economy is saved. Originally our government allocated Rs
4986 Crore for this and now we allocated Rs 26500 crore. It is saving our rural economy. In the same manner to solve the
financial crisis our government allocated Rs 20000 crore for developing infrastructural facilities.

Our Government already reduced the prices of petrol and diesel. I request the Honourable Prime Minister to reduce the
price of Domestic Gas Cylinder.

* Speech was laid on the Table.

Poor Ladies of this country will be benefited for my constituency particularly for Natham, Vadasanthur, Kallimandhayam I had
requested our Honourable Finance Minister to open Nationalised Bank Branches. Our Government sanctioned 2 branches for
Natham, one Bank for Vedachenthoor. For this I am thanking our Honourable Finance Minister.

I request the Finance Minister to direct RBI to open Nationalised Bank Branches at Kallimandayam and Vedachenthoor.
With these words I am concluding my speech and supporting the Bill.

*SHRIMATI JHANSI LAKSHMI BOTCHA (BOBBILI): Sir, I rise to support the supplementary demands for grants today. Sir, we all
know about the world financial crisis. Fortunately we are not affected by that crisis. Our banking system is robust and relatively
insulated by the world economic crisis. I congratulate the former Finance Minister P. Chidambaram and Prime Minister Manmaohan
Singh Ji and U.PA Chairperson Sonia Ji for this achievement. Even now a growth rate of 8% is being predicted in the current
financial year.

RBI has assured business community that it would take all possible steps to maintain adequate money supply in the
country's finance system. It urged banks to cut interest rates to ensure credit at cheap rates without compromising quality of
credit. The bank said, in a recently released report, that financial health of country is sound due to active liquidity management
by bank.

In fact, it is the risk-averse stand of the Indian banking system that has helped the county to withstand the full scale of the
ongoing crisis.

People should not worry about their deposits with banks due to strong fundamentals of economy. About 93% of deposit
accounts and 61% of total assessable deposits were fully protected at March-end 2008.

The bank hoped that India would soon emerge from the impact of global financial crisis and restore its growth story.
However, it cautioned about major challenges ahead due ot ever growing recessionary waves in international market.

The central bank expressed satisfaction over decreasing trend of inflation and hoped that it would soon come under the
comfortable limits set by RBI.

RBI maintained in a report, titled 'Trends & Progress in Banking' "Once the global situation has stabilized and calm and
confidence are restored, India will




* Speech was laid on the Table.

return to the high growth trajectory." The report throws light on various measures taken by apex bank to provide stability in the
finance system besides discussing various economic stimulants and prospectus of Indian economy in coming times.

Housing loans interest loans were reduced. Here I want to bring to the notice of the House that the Andhra Pradesh
Government has embarked upon building 60 lakhs house for the poor in the last four years. I request the union government clear
all pending proposals from AP state government to expedite the work.

Prices of Petrol and diesel were reduced very recently. Further reduction is on the anvil. This will definitely reduce the
prices of all essential commodities further. I request the government to reduce the prices of Kerosene and LPG also as this will
benefit the women a lot in rural and urban areas.

Speaker Sir, we all know that sanitation plays a crucial role in improving the health of people. The drainage system plays a
vital role. I request the government to implement the under ground drainage system is Grade I & II municipalities.

NREGP is really playing a key role in improving the rural infrastructure and rural spending power. Further funds as
envisaged in the supplementary grants should be granted to improve and strengthen NREGP.

Sir we know that with the recent attack of terrorists, it has become very necessity to modernize the weaponry and update
the communication systems and intelligence of police personal. Sufficient funds should be allocated to strengthen the police force.
I request the honourable Prime Minister to look into these matters and strengthen the UPA Government.

SHRI P. CHIDAMBARAM: Sir, we have come before this House with the Supplementary Demands for Grants for which the cash
outgo is Rs. 42,480 crore. You would remember that a couple of months ago when I came before this House with the first batch
of Supplementary Demands, we asked for a large grant of which the cash outgo of Rs. 1,00,5,000 crore. This must be seen as a
continuation of that request. Therefore, subsequent to the Budget, we are now asking for a cash expenditure for Rs. 1,47,000/-
crore. This is mainly because of the global slow down which as we expected would affect us not as much as it has affected the
developed economies, but it will affect us to some extent. The classic answer to slow down is of course to stimulate demand,
make the supply side more attractive. Government has done a number of things and I explained it yesterday and I would not
repeat them here. On the fiscal side, there are Excise Duty, Custom Duty, interest rates; on the monetary side there are CRR and
SLR. Now what we are doing is another well known, well tried instrument, namely enhance public expenditure so that it
stimulates demand. We believe that in the remaining three months and about 10 days what we got in the first Supplementary
Budget and what we are asking in the second Supplementary Budget and about Rs. 7,50,000/- provided in the main Budget
should be sufficient to ensure that the economy continues to grow at a brisk pace. [R31]

It will not grow, I concede, at nine per cent but I also want to assert that it will not grow at the desultory pace of 5.3 per
cent achieved by the NDA Government. We will still grow at about seven per cent.

Sir, where are we allocating this money we provide Rs. 2745 crore for Indira Awas Yojana? Someone asked the question that Rs.
35,000 is not enough. Rs. 35,000 is what this Government arrived at this year after stepping the grant component and I am
afraid that you have forgotten that we have also said that upto Rs. 20,000 per beneficiary will be made available through the
public sector banks at the DRI interest rate of four per cent. They are now borrowing at four per cent per month in the market
and banks are willing to give it at four per cent a year. There is enough money the genuine beneficiary, to take this grant portion
and to borrow at four per cent to build a house under Indira Awas Yojana. Now, Rs. 180 crore is for SJSY, Rs. 3500 crore for
NREGA, Rs. 6750 crore of Sampoorna Gramin Rozgar Yojana, Rs. 900 for Pradhan Mantri Gram Sadak Yojana and Rs. 1175
crore for the North-Eastern Region. These are all programmes which form part of the flagship programmes of the UPA. Not a
penny is being given to any corporate house or any big business. Every rupee that we are asking is being used to fund our social
justice programmes in the social sector and I believe that every rupee that you vote for us today will be well spent to ease the
pain on the poor of India.

We are also giving to the State Governments and the Union Territories Rs. 2300 crore under Accelerated Irrigation Benefit



Programme. Shri Chandrappan said that nothing is being given for irrigation. That is not correct. He is looking at the wrong
head. He is looking at the Department of Irrigation. Rs. 2300 crore are being given under the Ministry of Water Resources for
irrigation and Rs. 2400 crore under urban infrastructure in small and medium towns and Rs. 1300 crore for urban infrastructure
and governance, Rs. 1000 crore for old age pension. Where are these money going? These money are going to the States. We
are giving it to the State Governments and, as I said yesterday, every rupee which the Central Government spends has to be
spent either in a State or through the State Government. Every rupee is being accounted for and every rupee will be well spent
and I, therefore, ask this House to vote these demands.

Finally, we are giving Rs. 6500 crore of food subsidy. We are giving about Rs. 20,000 crore of fertiliser subsidy, for defence
pension we are providing Rs. 2728 crore for our ex-servicemen and then a number of other small items are there. Technology
upgradation fund for the textile sector amounts to Rs. 1400 crore, for export sector it is Rs. 957 crore and a number of small
items are there.

No one has pointed a finger and said that any head of expenditure is a wrong head of expenditure or a misdirected expenditure.
Every one of them has been carefully vetted and we are providing money where it is required.

I need to wind up by answering just a few things. Shri Harin Pathak said that they have done a lot. Unfortunately, you can only
write an examination and valuation is with the people. If you had done a lot, then the people would not have asked you to sit
there. My friend Shri Swain, because he was not perhaps allowed to speak yesterday, tried to continue yesterday's debate today
and I am very happy about it. He asked: "Did not the NDA Government spend money?" If you want a blunt answer, the answer
is, 'No'. They did not spend enough money on things on which you should have spent. For example, on Sarva Shiksha Abhiyan,
they spent Rs. 1951 crore in the last year of their Government. I have said this many times. Sometime or the other, I should
write this out and send it to you. This year, this Government will spend on Sarva Shiksha Abhiyan, Rs. 13,100 crore. You should
have spent more. For Mid-Day Meal Scheme, in the last year, they spent Rs. 1175 crore and this year, this Government will spend
Rs. 8000 crore. On rural employment schemes, under one name or the other, they spent [us2jin the last year Rs. 4986 crore.

This year, this Government, with what is being provided, will spend Rs. 30,000 crore. You may say that you did not raise
the money. That is your fault. You could not raise money; you could not control the fiscal deficit; you could not control the
revenue deficit. You could not transfer enough resources. You could not put enough money for these schemes. ...(Interruptions)
Shri Swain, I did not interrupt you. ...(Interruptions) So, show the courtesy of not interrupting me. ...(Interruptions)

After six years, if someone talks about legacy, it means that he is thoroughly incompetent to run the Government. I am talking
about the sixth year. Therefore, it is not enough to ask what have you done? I said it yesterday and I will say it again as to what
we have done. Why did you not announce a scheme like NREGS? Why did you not announce loan waiver of Rs. 66,000 crore?
...(Interruptions) Please sit down. ...(Interruptions) Please ask him to sit down.

MR. CHAIRMAN : Only if the hon. Minister yields, I will allow. Everybody cannot stand up and say anything.
...(Interruptions)

SHRI P. CHIDAMBARAM: Therefore, let me conclude by saying that I plan to visit Orissa day after tomorrow. I will tell the people
of Orissa that the hon. Member you have elected thinks that NREGS is a loot and loan waiver is wrong.

With these words I conclude.

MR. CHAIRMAN: I shall now put the Supplementary Demands for Grants (General) for 2008-2009 to the vote of the House:

The question is:

"That the respective supplementary sums not exceeding the amounts on Revenue Account and Capital Account
shown in the third column of the Order Paper be granted to the President of India, out of the Consolidated Fund of
India, to defray the charges that will come in course of payment during the year ending the 315t day of March,
2009, in respect of the heads of Demands entered in the second column thereof against Demand Nos. 4, 5, 7, 10,
16, 20, 35, 60, 74, 80, 87,92 and 100. "

The motion was adopted.



